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[Shri A. C. George] with these words |
thank all the honourable Members for their
constructive criticisms.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : The question is :

"That the Bill further to amend the Es-
sential Commodities Act, 1955, be taken
into consideration."

The motion was adopted,

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : We shall now take up clause-by-
clause consideration of the Bill.

Clauses 2 to 9 were added to the Bill.
Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI A.C. GEORGE : Sir, | move:
"That the Bill be passed.”

The question was put and the motion was
adopted.
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The question was proposed.

DR. V. P. DUTT (Nominated) : Mr.
Vice-Chairman, Sir, it is unfortunate that
the Minister of Education is not here.
It is not that we are unhappy with the dis
tinguished friend Shri Yadavji, but all the
same 1 think it was in the fitness of things
that the honourable Minister himself should
have been here. | do not know. Pro
bably there are reasons or circumstances
why he has not been able to come here,
but I think we were entitled to be told

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): lie is in a meeting. He is held up
there.

DR. V. P. DUTT : Sir, that is not a suffi-
cient explanation, that he is in a meeting.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : But you may be sure that the De-
puty Minister will convey your views to the
honourable Minister.

DR. V. P. DUTT : | understand that. Even
if he does not do that, | know that the
proceedings are being recorded and he will
read the same. All the same, | do feel that
the honourable Minister should have been
here because it is a pleasure to hear him and
to speak to him. Also, because 1 think,
although the Report is for 1973-74, many
ideas about education, higher education and
the educational system would be discussed
and, we would have been happier if the
honourable Minister had been here.
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Sir, | should like to say that there is one
difficulty in discussing this report. This
Report is for 1973-74, which is past history.
It is outdated, it is almost irrelevant now
because a lot of new things have happened, a
lot of changes have taken place, even in the
University Grants Commission. Therefore, it
is somewhat past history which we are
discussing. In fact, 1 was going to say—it
would have been a pleasure to discuss with
Prof. Nurul Hasan whether this should be
considered as a paper in medieval Indian
history or modern Indian history. He may be
interested in medieval Indian history, but 1
am interested in modern Indian history. All
the same, | would like to say that we can not
only discuss the trends visible in the Annual
Report of 1973-74 but also touch upon some
of the important problems that are facing the
University Grants Commission and the
country. Certainly, the Chairman, the
Secretary and the other officers and
members of the University Grants
Commission have been doing some very
commendable work. They have been putting
in a lot of effort and an earnestness of
purpose in raising the standards, in trying to
promote quality education, in setting up
panels for higher education, in establishing
many workshops and in trying to take the
country forward in higher education. There
are some distinguished people in the
University Grants Commission; we are
happy that they are there and that they are
associated with this work.

There is another problem with this report
and that is that one does not find the phi-
losophy or guideline or goals or objective
behind the UGC's Report. The Report no
doubt mentions some perspective towards the
end in Section VIII. But it is neither
Sufficient nor comprehensive. It only talks of
limiting the admissions and consolidating. It
does not provide us with any glimpse into
the vision before the University Grants
Commission for the development of a co-
herent and meaningful higher educational
system, Thai, | believe, is lacking in the
Report, and 1 hope that in future this point
would be taken into consideration.

These are all national problems, and we
all have to pit our heads together to find
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solutions to apparently intractable pro-
blems. The problems are vast and stu-
pendous. So, we should also be steadfast in
our determination. Undeniably, higher
education has been in a state of crisis for
many years now—political crisis, social crisis,
economic crisis, crisis of relevance and crisis
of identity. We have remarked earlier at
many places and on many times how top-
syturvy our priorities have been, how lop-
sided our development in the educational
field has been. 1 will mention one or two
aspects of it. The expansion in primary
education has been less than that in secon-
dary education; the expansion in secondary
education has been less than that in higher
Secondary education; the expansion in
higher secondary education has been less
than that in higher education, And even
within higher education, expansion in under-
graduate education now is less than that in
post-graduate education.

4 p.M.

In other words, it is totally the reverse of
what it ought to be in any sensible educa-
tional system for a developing country. In
the last 25 years, primary education ex-
panded three times, middle education four
times, higher secondary education five times
and higher education, college and university
education, more than six times. So, Sir, you
can see how unfortunate this process is,
what seems to be and what apparently is an
irreversible process, for a country whose
priority attention should have been on the
promotion of primary education on the
removal of illiteracy and on spreading basic
knowledge, information, light, to the
country, and especially to the countryside.
And that is why 1 say that we should not be
surprised to find in the Report that even in
higher education, undergraduate education
has proportionately declined and
postgraduate education has proportionately
risen. In fact, as the University Grants
Commission Report states, during 1973-74
postgraduate and research enrolment in-
creased by about nine per cent as compared
to an increase of 3 -7 per cent for total
university level enrolment. Sir, of a piece
with this kind of lopsided development is the
fact apparent from a reading of the Report
of the University Grants Commission that
the growth in professional education is very
much less than the growth in science and
the growth in science
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education is less than the growth in the arts
and humanities. The total enrolment from
1971 to 1974 reveals that the enrolment in
the faculty of arts and humanities went up
from 45 -2 per cent to 46 -27 per cent the
faculty of science enrolment decreased from
30-3 per cent to 27-5 per cent, and
professional education accounted for not
more than 9 -6 per cent of the total
enrolment in 1973-74 and actually declined
in the faculties of engineering, technology and
agriculture. Even in agricultural science and
in agricultural institutions, there is a decline
in enrolment. One would have imagined that
in a developing country like India,
expansion would be faster in professional
education, in science, in engineering, in
technology and particularly in agricultural
institutions. But the picture is rather dismal.
And it is equally unfortunate that we sec that
the relative amounts spent by the University
Grants Commission on science, engineering
and technology decreased. The development
grnni paid to the universities for technology
and engineering dropped from Rs. 199-54
lakhs in 1972-73 to Rs. 194-98 lakhs in
1973-74. Similarly, the grant for science
dropped sharply from Rs. 674-82 lakhs to
Rs. 473-97 lakhs. Sir, | do not think we
should put all the blame on the University
Grants Commission and no doubt this may
have been partly due to the sharp reduction
in the funds available with the University
Grants Commission and perhaps also to the
movement away from science and
technology and professional education in our
higher educational institutions. But all the
same, Sir, this trend is dangerous. This
dangerous trend must be reversed. 1 hope
that the University Grants Commission will
give all its attention to stopping this trend
and to promoting the trend towards science,
technology, agriculture, engineering and
other professional education. If we look at
the vast educational scene in the Uni-
versities, there are a very large number of
affiliated colleges or even colleges which may
not be affiliated, but most of the education
really is being given in higher education in
these colleges. So far as postgraduate
colleges arc concerned, in science subjects, in
1973-74 the University Grants Commission
was helping only 12 colleges as against 21
in the previous year and 23 Departments
only as against 41 in the pre-9—562RSS/76
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vious year, as the total UGC allocation was
only Rs. 3,62,472 as against Rs. 20,81,000 in
1972-73. 1 know there are difficulties before
(he UGC also. But | hope that a serious
examination will be made and that this
unfortunate and disastrous trend of moving
away from science, agriculture and
technology will be stopped and that we will
make every effort to redirect our education
towards agricultural sciences and institutions
towards technology and towards sciences.

Weal that education must be an
instrument of social change and that educa-
tion must help people in the democratic
processes in this country* We have to in-
trospect whether we are really doing that and
how muchlwe .iredoing and what is the pace
igrest in using education as an instrument of
social change. Our esteemed friend, the
Education Minister, for whom 1 have great
regard, feels distressed if we say that our
educational system is still the one that Lord
Macaulay left to us, by and large. But | do
not want to hurt his sensibility ou that. But |
would like to say that all the facts that 1 am
giving do point to a situation not of modern
education, but still of traditional education «
hich was relevant in the nineteenth century,
but no longer relevant in the fifties, sixties
and seventies of this world. It is a problem
for all of us to consider mat the steps that the
Education Ministry has taken, the steps that
the UGC has taken and the steps we have
taken outside are totally insufficient so far
for making education an instrument of social
changeand deepening the democratic
processes.

The Academicians' Convention which
met recently and over which f had the pri-
vilege of presiding and which was attended
by 45 Vice-Chancellors and nearly 200
academicians—it was also attended by my
able colleagues. Dr. V. B. Singh and Prof.
Rasheeduddin Khan had said in a very
major resolution that educational authorities
should use this opportunity, which is a God-
sent opportunity, because our education was
on the brink of disaster and collapse, and
certainly the emergency came to the help of
educational authorities to save them from
total disintegration and rupture, to
restructure the contents and methods of
education at various levels with a view to
eliminating communal, caste and obscura-
ntist ideas and fostering a sense of belong-
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[Dr. V. P. Dutt] ing to the country as a
whole. Wc have not done enough in this
direction. We must look into what is being
taught in our higher education, not only in
text books, but all the reference books and
readings.

And, Sir, we must weed out all that is
reactionary and all that is obscurantist. I
believe that we should adopt two criteria for
this purpose. One criterion is that we must
finally and irrevocably shed our colonial
legacy, the colonial mentality and the
colonial education. Sir, Bertrand Russel
once said—he said it in a powerful state-
ment—that there is an imperialism of cul-
ture which is harder to overcome than the
imperialism of power. Now, it is this im-
perialism of culture which we must not only
overcome, but we must also overthrow.
Therefore, | will urge upon the University
Grants Commission and | will urge upon the
Ministry of Education that they must pay
immediate attention and earnest attention to
seeing into this aspect so that we are able to
discard this imperialism of culture which is
still dominating our higher education.

Then, Sir, the second criterion that we must
adopt is the relevance of it.  What is the
relevance of what is being taught in our
higher educational institutions to our
problems? That is the criterion that we should
adopt. The Academicians' Convention
strongly felt and recommended that education
in our country should be linked to its
environmental needs and requirements and
be thus related to the society and its
problems.  The development of a scientific
temper, the promotion of science and
technology and agriculture, these two should
be matters of prime concern and
consideration.  Let our higher education also
have an intimate and immediate relationship
with our needs and requirements, with our
natural and human resources, with our
problems and so on. We have our own flora
and fauna; we have our own natural
resources; we have our own human resources;
and we have our own lakes and ponds
and wells and so on and so forth. Why can't
our research and other activities be geared
towards the extraction of wealth from the
natural resources that we have from ths
human resources that we have? Why should
we look to foreign models? Why should our
higher education be like this which is only
suited to foreign environ-
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ments, foreign framework and foreig needs
and requirements? Why can't we think of
our own needs and requirements and why
can't our activities be directed towards
exploiting our natural resources, our human
resources, which we possess? | am sure that
all the honourable Members here will agree
with me when | say that we have certain
resources of our own which other countries
do not have and they have certain resources
which we do not have. What is the use of
going in for something which they possess
and which we do not want thereby making
a mockery of our
educational system? (Time bell rings) ____
Sir, | still have some more minutes. Since |
am the first speaker, 1 would claim the
privilege of having a few more minutes and
the privilege of speaking a little bit at length.

Sir, 1 would like to draw the attention of
the honourable Eucation Minister, the
honourable Deputy Minister of Education,
my good friends, and also the University
Grants Commission to the tremendous
wastage that is going on in our higher
education. | am sure that he knows much
more than | do, that there is enormous
wastage in our higher education. I have
given figures before at many forums and | do
not want to clutter up my speech with figures.
But | would liketo mention one or two
figures in this connection. Firstly, I will
take up the case of elementary education.
Out of every hundred children who go to
Class I, only about fifty reach Class V
while only twenty-five reach Class V11l.
Secondly, in the case of secondary education,
out of every hundred children in Class IX,
only about seventy reach Class XI.  Thirdly,
in the case of higher education, the picture is
really stark because the wastage is nearly 55
to 60 per cent. Out of every  hundred
students, hardly about forty, a maximum of
45, graduate. The figures | have for 1972-73,
which are old figures and which do not give
the recent picture, show that the total enrol-
ment at the college level was 15-72 lakhs; as
against this only 4-2 lakhs graduated. The
others failed or dropped out, so on and so
forth. Even in engineering, medicine and
agriculture, the wastage is about 30 per cent.
And this poor country really cannot afford
this kind of enormous wastage in our
country. Then, in our higher education we
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spend nearly Rs. 1000 per student, and, I
think, probably about Rs. 16,000 or even
more for every medical student or engi-
neering student. And yet the majority of our
higher education is a wastage of one kind or
another.

Now, Sir, this is the problem which all of
us have to consider. It is not just a question
of the University Grants Commission or the
Ministry of Education. But all of us have to
consider this problem. The University
Grants Commission, as | i:avc said, is to be
commended for its efforts to raise the
standards and promote Quality. But there is
one aspect which | want to submit to them
to reconsider, and which really bothers me
very much. And that is their new direction
that every lecturer must have a Ph.D.
degree.

Sir, this scheme is both ill-conceived and
e|l-advised. We were previously producing
graduates en masse. Now we are trying for
Ph.Ds en masse. | am told that if this

leme were to be put into practice really,
we will need 6000 Ph.Ds a year. We will be
producing 6000 Ph.Ds a year, because if |
am not mistaken, from the figures they have
given, it will be seen that there are about
17,675 lecturers in University departments;
there are also about 1,29,000 staff ia
affiliated colleges, out of which 1,00,177 are
lecturers. Now if all of them are going to be
asked to do Ph.D., then, obviously, we shall
have the distinction of being the only
country in the world producing such a large
number of Ph.Ds.

Sir, already, Ph.D. in this country—I
submit this with all earnestness and it is an
unfortunate fact—has become a scandal; it
is a scandal and a shame. And now, if we
are going to open the flood-gates for
mediocrity under the high-sounding banner
of Ph.D., what will happen to our edu-
cation? | am not objecting to the stress on
research. By all means, have it. But | am
objecting to the insistance on Ph.D.

I am reminded of a joke, Sir. In post-War
Germany, the first shop that was opened was
for Ph.D. degree of Berlin University. And
somebody went there and said, "Are you
selling Ph.D. degrees?" The Shopkeeper
said, "Yes, if you pay 500 Marks you will
get a Ph.D. Degree." He said, "I want a
Ph.D. degree". He gave 500 Marks and he
got a Ph.D. degree, duly

[ 11 AUG. 1976 1 University Grants Commission, 234

1973-74

signed and attested and all that. He went
away. But soon he thought of something and
he came back, and he said, "I want another
Ph.D. degree". The shopkeeper said, "What
for?" He said, "For my horse now." The
shopkeeper said, "No, Sorry, this is for
donkeys only"

__ {Interruptions). | hope we are not
going to reduce our Ph.D. to that level. | am
sorry, | am speaking so strongly. But this
seems to be an idea borrowed from abroad.

DR. M.R. VYAS (Maharashtra): | think
500 cigarettes would be the proper....
(Interruptions).

DR. V.P. DUTT: | am grateful for this
addition. 1 would submit with all humility,
with all earnestness, that you are reconsider
the situation so that a more viable and a
more practical decision can be taken. If you
are going to ask every Lecturer to do Ph.D.,
what is the point in having interviews and
selections for Ph. D. ? Then you must allow
every Lecturer, everybody to do Ph.D.
{Time bell rings).

Then, Sir, what are we doing about
10+2+3? First of all, what are we doing
about 10+2? | would like the hon. Deputy
Minister to lend .me his ears for a few
minutes. You are allocating 10 crores of
rupees for +2 for five years. It is a joke. My
dear friend, it is a joke. Rs. '10 crores for
vocationalisation of Higher Secondary
Education for five years. There is no infra-
structure being developed in the schools for
this. | am told you are going to have
commerce-based vocationalisation in Higher
Secondary Schools. If that is going to
happen, then | am afraid that a very good
idea and a very good experiment will come
to grief. But what are we doing about +3 ?
What directions have been given to the
universities for restructuring their courses in
order to provide for a meaningful +3? | have
not been able to check it up. The report that |
read in the newspapers says that the
universities understand that they have to do
nothing about +3. | am sure that the report
was not correct because if you are going to
have +2, then you must have complete
restructuring of University Courses.

Sir, we have been talking about norms.
Certainly, you want to have norms for
teachers. You want them to be earnest and
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[Dr. V. P. Duit] hard-working. But, are
there going to be any norms for the
educational authorities also or not? Is it not
incumbent on a Vice-Chancellor also to give
his undivided attention to the work of raising
quality and restructuring education ? Sir, |
do not want to take any names, either of
universities or of individuals. But | am told
that there is a Vice-Chancellor in a university
who is present only for one week during the
month. He is away for the remaining three
weeks. The Selection Committees cannot
meet for almost the whole year because the
Vice-Chancellor has no time to give dates
for the Selection Committees. Certainly,
there should be some norms for these
matters also. | would be grateful if Mr.
Yadav could contradict me if he thinks that |
am wrong. | have been told about one Vice-
Chancellor. It may be true of other Vice-
Chancellors also. | have been told one Vice-
Chancellor that he is not available to the
students or the staff. The Selection
Committees cannot meet. The general
average of his presence in the university is
one week during the month.

We should have done more for the weaker
sections. Mr. Yadav spoke about the weaker
sections of the society. This report of course,
is a past report. | hope thai we will give
immediate attention to this because it is not a
problem of only having reservations for the
weaker sections. It is also a problem of
giving our immediate attention to their
elevation up to a certain standard so that
they can be brought up to the level that the
advanced sections have achieved. {Time bell
rings) Nothing has been done for that.

At the end, | will say that education is
going to become a concurrent subject. In
fact, I am very happy. 1 would like to take
this opportunity to congratulate the Prime
Minister and other leaders that a long-
standing demand of the academicians that
education should become a Concurrent
Subject has been accepted. | hope that
legislationinthis regard will be coming forth.
But if education is to become a Concurrent
Subject, then 1 would say that the University
Grants Commission's responsibility will also
increase because then they will have not
only to provide guidance to some of the
Central universities but they will have to lay
down the norms and guidelines
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for wvarious universities and educational
institutions. Therefore, | would submit that
what is required really is not that the
University Grants Commission should look
into each and every detail whether a college
should have a chaprasi or not, whether there
should be a lecturer here or a reader there or
a professor there but they should give
leadership, they should provide guidance,
they should give directives within the well-
defined frame-work and well-defined goals
for the university system of education, for
our system of higher education. |1 am afraid,
unless we do that, our education will
continue to dither on the brink of disaster as
it has been doing. And the moment you
remove the safety valve that has been
provided fortuitously recently you will get
swamped by all the reactionary and
obscurantist forces who want to dominate
the polity of this country. Therefore, | hope
this opportunity will be utit for considering
some of the points that | have raised. Thank
you, Sir.
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Gar aiza w1 ™ favafaarm s
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# & gury Aw & pafa dar gu, e
et & #7 & gurT AT AT
Rargu |z Fovedlo FTAW T WA
qFTE F faama| & wie 3w & 957
wF AT aeaer A greed fEEr o A
FEaquty s=f a9 & 98 |
TG § 21, G0 7 &1 4T IA< g
# g, TRt o g1, I9 3|T U HIT

[ RAJYA SABHA ] University Grants Commission, 244

1973-74

3o mo gt famafamem # wayEr
A F7AT arfgw | wafo s ot
WifF IO T T @ OE )
I o fafez guit o 81 & aameT
TJrar § 5 waw gy o & a9
AZ AT WTE AT I Far 5 g0 50 TC
e & fawre w5969 afaw af-
afdt ared aftve #ar o faom &
q 77T &, dar g favi a7
g 9 | 77 F foer &y oft ¥ Fw
m?ﬁm%ﬂmﬁgﬁﬁoﬁo
At Frae S gu g, aflqw & 3= @,
FTAFA] § AHT HITA AR, TT AL
o To &0 THSAT FT, WIT AT FIE
Feir famafaaen afeg 5 & 5%
ST ST GAATET FT 7 A1 A G T
Hgmm o me #te FafaaEm
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AT FifAn #ie qEre we & fan
ar famafaenemEt & ared 79 397
g9 7 o AT F ) § g g
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SHRI MULKA GOVINDA REDDY
(Karnataka): Mr. Vice-Chairman, Sir, |
thank Prof. Yadav, the Deputy Minister for
Education, for having provided us an
opportunity to discuss the Report of the
University Grants Commission for the year
1973-74. As Prof. Dutt said, it would have
been better if the latest Report of the
University Grants Commission was placed
before us and our views sought. 1 hope that
during the next year, the Report for the year
1975-76 will be placed before this august
House.

Mr. Vice-Chairman, Sir, there are now 95
universities with nine institutions deemed to
be universities with 4,308 colleges and
35,83,986 students. It has been felt that the
standards in the universities are going down,
mainly because proper teaching staff has not
been recruited. It is true that many talented
persons won't come to the university because
of the low salaries that are being provided to
teachers _ in the colleges affiliated to the
universities. The UGC has prescribed some
scales of pay for lecturers, readers and
professors. Some of the State Governments
have accepted them but some have not
accepted them. 1 can quite realise the
difficulties of the State Governments who
have not accepted the UGC scales of pay
because of paucity of funds. Therefore, it is
incumbent on the UGC to insist that all
colleges in the universities and all affiliated
colleges in the States should accept these
scales, and UGC should come forward to bear
the extra burden of expenditure. The present
formula that is being followed by the UGC is
that for a period of five years they bear the
additional expenditure to the tune of 80 per
cent and, after five years, it i'. the duty of the
State Governments concerned to bear the
entire cost. The UGC should come forward
with the proposal that they would bear at least
80 percent of this additional cost perma-
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nently. Then only all the universities and
colleges affiliated to the universities in the
States will be in a position to implement the
UGC scales. Unless you do that, it is
impossible to attract the talented persons and
to improve the standards. | hope UGC will
come forward with this suggestion that they
are prepared to meet the entire, or at least SO
per cent of the cost that is involved in
implementing the new UGC scales. There
are some difficulties for UGC to accept this
proposal. | quite see the point. As the
Deputy Education Minister has said, the
paucity of funds is there. The Central
Government is not keeping adequate funds
at the disposal of UGC. We all should press
that the Central Government should come
forward with liberal grants to UGC.

Sir, if you go through the number of
students that are now enrolled in the
universities and the number of teachers that
arc teaching these students, you will find
that the staff-students ratio is very high. In
1953-54, it was 1:17-6. Now, in 1973-74, it
is 1:19.9. Therefore, the colleges do need
more teachers to be appointed, which
means more expenditure which should be
borne by the States as well as by UGC.

Mr. Vice-Chairman, Sir, it has been said in
the Report that steps are being taken to
construct more hostels, to provide more
hostel accommodation for the students. 11 is
evident from the Report that not more than
10 per cent of the students that are enrolled in
the colleges are being provided « with hostel
accommodation. Unless hostel
accommodation is provided to a large number
of students and to a greater percentage of
students, it will be impossible to enforce
discipline. Though under the 20-point
economic programme enunciated by the
Prime Minister, some steps are being taken to
provide rations at subsidised rates, and also
to provide text-books, note-books at
concessional rates and other facilities, the
percentage of students living in the hostels is
not more than 10 per cent. So if real help is
to be given to the students, more hostel
accommodation has to be created. Then only
it will be helpful to the students to prosecute
their studies properly and purposefully.

Ragging in the student hostels has not
yet stopped and something should be done
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to eradicate it once and for all. During the
emergency, in some of the hostels it might
have been stopped, but this should be
stopped not only for the present but for
ever.

Mr. Vice-Chairman, Sir, (he problem of
inter-State seniority of the teachers of
colleges in the integrated States has not yet
been solved. Even after 20 years when the
States were rc-organised, particularly in
Karnataka, this problem regarding inter-
State seniority of Lecturers in the colleges has
not been solved and many Lecturers who
should have become Readers or Professors
have not attained those positions because of
the failure of the Government to solve this
question of inter-State seniority. 1 should
also like to bring to the notice of UGC
through the Education Minister that ade
quate steps should be taken to provide
avenues for promotion for Lecturers
who have put in more than 15 or 20 years
of service. In most of the university
colleges and affiliated colleges in Karnataka,
lecturers who have put in more than 20 or
25 or 30 years of service have to retire only
as lecturers and they do not have any hope
of becoming readers or professors.
Something should be done to see that
lecturers who have put in more than fifteen
years of service arc made associat professors
or professors.

There is another problem which is of very
serious importance. In many of the Stales,
private colleges are nourishing, The lecturers
working in these private colleges are not
getting proper emoluments. They have to sign
on the dotted lines and have to give receipts
for amounts which arc not paid to them at all.
If the salary of a lecturer is fixed at Rs. 500,
what he actually gets is Rs. 300 only and this
malpractice should be done away with.
Education is a very important subject; we
impart education to students who are
expected to become good citizens. If we
leave the students in the hands of these
educational institutions run by these private
colleges-some of them might be good but
most of them have become commercial
institutions interested only in making money
and they are not interested in the education of
their ' students—the students' future may be
at stake. In yesterday's Hindu there is a
headline in the central page—'Malpractices
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[Shri Mulka Govinda Reddy] in  Exams
continue unabated'. In thisarticle, the
correspondent has quoted the
malpractices that are being resorted to by
the private colleges in Bihar.

Mr. Vice-Chairman, with your permission,
| quote—

"There are also repeated complaints that
the managements of these colleges do not
pay their teaching staff regularly and
collect exorbitant amount of fees from
their students but enter a much smaller
amount in their account books and also
issue receipts for smaller amounts."

What 1 have read from this article is appli-
cable not only to Bihar but to most of the
other States also where this is the practice.
Most of these colleges are not paying their
teaching staff properly and they are extract-
ing money from the students. The students
have to pay not only higher fees but also a
capitation fee, even to enter an under-
graduate or intermediate or post-graduate
college. Particularly in the professional
colleges, in the medical and engineering
Colleges, run by these private educational
societies, they extract exorbitant amounts.

M562RSS/76—GIPF.

[ RAJYA SABHA ]|
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Commission, 1973-74.

It ranges from Rs. 10,000 to Rs. 100,000 for
a seat in the medical college and to Rs.
20,000 for a seat in the engineering college.

THE VICE-CHAIRMAN (SHRIV.B.
RAJU): How much more time would you
take?

SHRI MULKA GOVINDA REDDY: |
would need at least 10 more minutes.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Kindly finish in five minutes.

SHRI MULKA GOVINDA REDDY: \i
you are pressed for time and if you have got
some engagement, | would like to continue
tomorrow. Otherwise, | would need at least

10 more minutes.
9

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Then, the debate will continue
tomorrow.

The House stands adjourned till 11 00
A.M. tomorrow.

The House then adjourned at five
of the clock till eleven of the clock
on Thursday, the 12th August, 1976.



